gifdes aGEr
ANNUAL ACCOUNTS
2016-2017

% ,
¥

SR A9 e I
NATIONAL HUMAN RIGHTS COMMISSION
A ARSI H94, Hi-saii®, Sdle diecied ATETAT
T3 faooll - 110023

Manav Adhikar Bhawan, C-Block, GPO Complex INA
New Delhi-110023



v
% NI

memmﬁzom-zowmmﬁmﬁ@mwm
AT (a1 orEr faavv) fu, 1996 TN IR AMG IMTGR AT (@f¥d o=@l B
foraxor) weifer e 2009 % FeiRa womr & R fsar & |

T oG B Rfed dE-wE 9Ra & e 1@ AeeE WEs B AR 9§
TEISI® RE—usell, By o3, 93 fRoehl g1 &1 T8 &, fo9a d@—Rurd Her 2 |

gg RUid, Wy 7199 ffeR A (arffs aer-faaron) fg|, 1996 &
frm — 3 © Su—f99 (2) & 1Y ufed A SMfSdR |Rerv ifSfgd, 1993 BT &RT 34
B SU-YRT (4) T ATERV § T=F TRBR B Aol Sl 8 | |

g el (3rget @A)
faHT® : 28.03.2018 TeNE

U AT AR A



PREFACE

The Annual Accounts of the National Human Rights Commission
for the year 2016-2017 have been prepared in the format prescribed in the
National Human Rights Commission (Annual Statements & Accounts) Rules, 1996 &
NHRC (Annual Statements of Accounts) Amendment Rules, 2009.

The accounts have been duly audited by the Director General of
Audit, Central Expenditure, New Delhi on behalf of the Comptroller &
Auditor General of India, whose report on the account is appended.

The Report is forwarded to the Central Government in pursuance of Sub-section
(4) of Section 34 of the Protection of Human Rights Act, 1993 read with Sub rule (2)
of Rule 3 of the National Human Rights Commission (Annual Statement of Accounts)
Rules, 1996.

New Delhi (AMBUJ SHARMA)

Date : 28.03.2018 Secretary General
National Human Rights Commission
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
BALANCE SHEET AS AT 31.03.2017

ANNEXURE-A
Amount ¥
CORPUS/ CAPITAL FUND AND LIABILITIES Schedule Current Year Previous Year
Plan Non Plan Plan Non Plan

CORPUS/ CAPITAL FUND 344,240,632 223,094,060 346,226,081 220,837,125
CURRENT LIABILITIES AND PROVISIONS 7 - 21,905,773 - 1,600,349
TOTAL 344,240,632 244,999,833 346,226,081 222,437,474
ASSETS
FIXED ASSETS 8 336,622,896 70,355,939 336,622,896 78,561,539
CURRENT ASSETS, LOANS, ADVANCES 11 7,617,736 174,643,894 9,603,185 143,875,935
MISC EXPENDITURE '
TOTAL 344,240,632 244,999,833 346,226,081 222,437,474
SIGNIFICANT ACCOUNTING POLICIES 24
CONTINGENT LIABILITIES AND NOTES ON 25 - 12,523,483 - 4,058,174
ACCOUNTS ‘

/

Senior Accounts Officer

Joint Secketary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE BALANCE SHEET
'FOR THE PERIOD ENDED 01.4.2016 to 31.03.2017

: (Amount?)
SCHEDULE 1 - CORPUS/CAPITAL FUND Current Year Previous Year
Balance as at the beginning of the year 567,063,206 547,639,503
Add:Contributions towards Corpus/Capital Fund 5,076,513 1,649,253
Add/(Deduct):Balance of net Income/ (Expenditure) -4,805,027 17,874,450
transferred from the Income and Expenditure Account :
Balance as at the year-end 567,334,692 567,063,206

==

Senior Accounts Officer

g

Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-04-2016 to 31-03-2017

(Amount 3)

SCHEDULE 2-RESERVES AND SURPLUS

Current Year

Previous Year

1. Capital Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

2. Revaluation Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

3. Special Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

4. General Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

TOTAL

.Y
/

Senior Accounts Officer

6

-

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS

FOR THE PERIOD ENDED 01-04-16 to 31-03-17

(Amount )

SCHEDULE 3 - EARMARKED/
ENDOWMENT FUNDS

FUND-WISE BREAKUP

TOTALS

Fund XX

Fund YY

fund ZZ

Current Year

Previous Year

a) Opening Balances of the funds

b) Additions to the Funds:

i) Donations/grants

if) Income from investments made on account
of funds

Liii) Other additions(specify naturé)

~ TOTAL (a+b)

c) Utilisation/Expenditure towards objectives
of funds ~

i) Capital Expenditure

- Fixed Assts

- Others

Total

ii) Revenue Expenditure

- Salaries, Wages and allowances etc.

- Rent

- Other Administrative expenses |

Total

TOTAL (c)

NET BALANCE AS AT THE YEAR-END(a+b+c)

Notes:

(I) Disclosures shall be made under relevant heads based on conditions attaching to the grants.
(2) Plan Funds recelved from'the Central State Government are to be shown as separate Funds and not be mlxed up with any other funds

>

-Senior AcCoUnt_s Officer

Gy

Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017

(Amountg)

SCHEDULE 4 - SECURED LOANS AND BORROWINGS

Current Year

Previous Year

1. Central Government

2. State Government (Specify)

3. Financial Instututions

a) Term Loans

b) Interest accrued and due

4. Banks:

a) Term Loans

- Interest accrued and due

b) Other Loans(specify)

- Interest accrued and due

5. Other Institutions and Agencies

6. Debentures and Bonds

7. Others(Specify) .

TOTAL

Note : Amounts due within one year

/

Senior Accounts Officer

15

‘Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017 -

~ (Amount )

SCHEDULE § - UNSECURED LLOANS AND BORRCWINGS

Current Year

Previous Year

1. Central Government

2. State Government (Specify)

3. Financial Instututions

. 4. Banks:

a) Term Loans

b) Other Loans (specify)

5. Other Institutions and Agencies

6. Debentures and Bonds

7. Fixed Deposits

8. Others (Specify)

- TOTAL

Note : Amounts due within one year

>
_—

Senior Accounts Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017

(Amount )

SCHEDULE 6 - DEFERRED CREDIT LIABILITIES

Current Year

Previous Year

a) Acceptance secured by hypothecation of capital
equipment and other assests

b) Others

TOTAL

Note : Amounts due within one year

>
/

Senior Accounts Officer

g

Joint Secretary -
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS
- FOR THE PERIOD ENDED 01.4.2016 to 31.3.2017

(Amount )
SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS Current Year Previous Year
A. CURRENT LIABILITIES '
1. Other Current Liabilities (See annexure 1) 21,905,773 © . 1,600,349
TOTAL (A) 21,905,773 1,600,349
B. PROVISIONS
TOTAL (B) . - -
TOTAL (A+B) 21,905,773 1,600,349
> Qs

Senior Accouhts Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

ANNEXURE TO SCHEDULE 7 OF BALANCE SHEET 2016-17

(Amount )
ANNEXURE |
Outstanding liabilities Current Year Previous Year
(i) EMD Security Deposit
Opening Balance 416,700 515,700
Add:during the year (Plan)
(N.Plan) 300,000 51,000
Less:Refunded during the year (Plan)
(N.Plan) - 150,000
TOTAL 716,700 416,700
(if) Expenses Payable
Opening Balance 1,183,649 1,446,115
Add:during the year (Plan)
(N.Plan)| 21,189,073 1,183,649
Less:Paid during the year (Plan)
(N. Plan) 1,183,649 1,446,115
TOTAL 21,189,073 1,183,649
G.Total (i+ii) 21,905,773 1,600,349

\

Senior Accounts Officer

th

Joint Secretary




oG

FORM OF FINANCIAL STATEMENTS (NCN - PROFIT ORGANISATIONS)

| NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE PERIOD ENDED 01.04.2016 to 31.03.2017

: {Amount )
SCHEDULE 8 - FIXED ASSETS ‘
DESCRIPTION GROSS BLOCK DEPRECIATION NET BLOCK
CosV/ Additions | Deductions Cost/ As at On On Totalupto | Asatthe | Asatthe
valuation during the | during the valuation beginning addition |deduction| the year current previous
as at year year at the year | of the year-| during the during end yearend | year end
beginning end’ year the year : 2016-17 2015-16
of the year
1 2 3 4 5 6 7 8 "9 10
A-FIXED ASSETS
1) Land 5,148,060 - 5,148,060 - - - - - - 5,148,060
2) Building of Manav - - - - - - - - - -
Adhikar Bhawan
3) Machinery & 17,610,680 379,812 812,346 17,178,146 | 13,410,462 664,656 673,221 13,401,897 | 3,776,249 4,200,218
Equipment ' :
4) Computer & 55,956,749 8,856,090 6,494,580 58,318,259 | 51,562,901 5,326,946 | 6,264,560 50,625,287 7,692,972 4,393,848
Related Items
5) Motar Vehicle 9,413,316 - - 9,413,316 5,878,180 530,270 - 6,408,450 3,004,866 3,535,136
6) Furniture & 83,011,230 251,251 36,104 83,226,377 | 22,282,632 6,089,334 34,249 28,337,717 | 54,888,660 | 60,728,598
Fixtures _ ' .
7) Library Books 9,429,229 1,108,420 7,642 10,530,007 8,873,550 670,907 7,642 9,536,815 993,192 555,679
Total of Current 180,569,264 10,595573 12498732 | 178666105 | 102007,725 | 13,282,113 | 6979672 | 108310166 | 70355939 | 78561539
Year : :
Previous Year 515,682,731 1,576,422 66,993 | 517,192,160 | 86,737,621 15,309,928 39,824 | 102,007,725 | 415,184,435 | 428,945,110
B. Capital 336,622,896 ‘ - -1 336,622,896 - - - - | 336,622,896 | 336,622,896
Work-in-progress _ .
TOTAL (A + B) 517192160 | 10,595,573 12498,732 | 515,289,001 | 102,007,725 | 13,282,113 | 6,979,672 | 108,310,166 | 406,978,835 | 415184,435
- 1 . Q .

Senior Accounfs Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-04-2016 to 31-03-2017

(Amount?3)

SCHEDULE 9 - INVESTMENTS FROM EARMARKED/ENDOWMENT FUNDS

Current Year

Previous Year

1. In Government Securities

2. Other approved Securities

3. Shares

4. Debentures and Bonds

5. Subsidiaries and Joint Ventures

6. Others (to be specified)

TOTAL

Senior Accounts Officer

M

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATICNS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-04-2016 to 31-03-2017

{Amount 3)

SCHEDULE 10 - INVESTMENTS - OTHERS

Current Year

Previous Year

1. In Government Securities

2. Other approved Securities

3. Shares

4. Debentures and Bonds

5. Subsidiaries and Joint Ventures

6. Others (to be specified)

TOTAL

/

Senior Accounts Officer

th

Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE
PERIOD ENDED 01-04-2016 to 31-03-2017 (Amountg)

69

SCHEDULE 11 -CURRENT ASSETS.LOANS.ADVANCES ETC. Current Year Previous Year|
A. CURRENT ASSETS: _
1. Cash balances in hand(including cheques/drafts and imprest)
2 . Bank Balances:
a) With Scheduled Banks 49,536,245 31,849,851
p) current account - -
) TOTAL !AI 49,536,245 31,849,851
SCHEDULE 11 -CURRENT ASSETS,LOANS.,ADVANCES ETC.(Contd.)
B.LOANS.,ADVANCES AND OTHER ASSETS
1.Loans
a) Staff :
) House Building Advance 1,608,644 1,886,842
ii) Scooter/M C Advance 86,211 700,177
iii) Motor Car/PC Advance 755,331 1,051,621
iv) Cycle/Fan Advance 175,500 -
v) Medical Advance 286,350 114,415
vi) GPF Advance - -
2.Advances and other amounts recoverable in cash or in kind of for value to be received
i) CPWD 88,059,108 75,388,566
) NIC 210,863 210,863
i) NICSI 9,484,971 9,216,951
v) DAVP 2,398,320 1,725,175
v) Ministry of External Affairs 4,144,928 8,578,357
vi) Other Govt. Departments 18,490,447 17,666,344
vii) Suppliers _ 2,317,452 688,262
viii) Officers & Staff 244412 271,100
X) Others 816,132 637,560
3.Prepayments
) Medical(CGHS) 3,642,216 3,488,536
4. Others :
1) Security Deposits 4,500 4,500
TOTAL ( B) 132,725,385 121,629,269
TOTI:\L (A+B) 182,261,630 - 163,479,120

w

>

Senior Accounts Officer

oy

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NCN - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

INCOME AND EXPENDITURE ACCOUNTS
FOR THE PER!OD/YEAR ENDED 31.3.2017

(Amount %)
Plan Non-Plan
INCOME Schedule Current Year | Previous Year | Current Year | Previous Year

Grants/Subsidies 13 - - 398,371,427 357,823,578
Income from Royalty, Publication etc. -16 - - 31,910 53,165
Interest Earned 17 - - 286,715 362,803
Other Income 18 - - 7,191,751 767,680
TOTAL (A) - - | 405,881,803 359,007,226
EXPENDITURE

Establishment Expenses 20 - - 308,297,308 237,532,148
Other Administrative Expenses etc. 21 - 1,985,449 89,107,409 "~ 86,305,251
Expenditure on Grants' Subsidies etc. 22 - - - -
Interest 23 - - - -
Loss on sale of fixed assets - - - -
Prior Period ltems - - - -
DepreCIatlo.n (Net Total at the year-end - ) ) 13,282,113 . 15,309,928
corresponding to Schedule 8)
TOTAL (B) - 1,985,449 410,686,830 339,147,327
Balance being Excess of Income over - (1,985,449) (4,805,027) 19,859,899
Expenditure (A-B) , -

BALANCE BEING SURPLUS/(DEFICIT)
CARRIED TO CORPUS/CAPITAL FUND
SIGNIFICANT ACCOUNTING POLICIES 24

CONTINGENT LIABILITIES AND NOTES 25 - - 12,523,483 4,058,174
ON ACCOUNTS o

—_—

Senior Accounts Officer

Joint@&,ﬁwy




'FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017

(Amount )

SCHEDULE 12 - INCOME FROM SALES/SERVICES

Current Year

Previous Year

(I) Income from Sales

a) Sale of Finished Goods

b) Sale of Raw Material

c¢) Sale of Scraps

(2) Income from Services

a) Labour and Processing Charges

b) Professional/Consultancy Services

c) Agency Commission and Brokerage

d) Maintenance Services(Equipment/Property)

e) Others(Specify)

TOTAL

Y.
o

Senior Accounts Officer

Joint Secretary

19
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

- NATIONAL HUMAN RiGHTS COMMISSICN

SCHEDULE FORMING PART OF INCOME AND EXPENDITURE

ACCOUNT FOR THE PERIOD ENDED 31.3.2017

(Amount )

SCHEDULE 13-GRANTS/SUBSIDIES PLAN NON-PLAN

Current Year Previous Year Current Year Previous Year
(Irrevocable Grants & Subsidies Received) .

1) Central Government - - 408,967,000 359,400,000
_ TOTAL - - -408,967,000 359,400,000
Less : Capitalized - - 10,595,573 1,576,422
"~ 'NET TOTAL - - 398,371,427 - 357,823,578

/

Senior-Accounts Officer

gl

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

" NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017 -

(Amountg)

SCHEDULE 14- FEES/SUBSCRIPTIONS Current Year Previous Year

1. Entrance Fees - . , -

2. Annual Fees/Subscriptions - : -

3. Seminar/Program Fees : - B -

4. Consultancy Fees , - -

5. Others(Specify) ‘ oo -

TOTAL - ' -

Note - Accounting Policies towards each item are to be disclosed

= e

Senior Accounts Officer ' | Joint Secretary
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FORM OF F_INANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE

- FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017

(Amount %)

SCHEDULE 15 - INCOME FROM INVESTMENTS

Investment from Earmarked Fund

Investment-Others

Income on Investment from Earmarked / Endowment funds
transferred to funds

Current
Year

Previous

Year

Current
Year

‘Previous
Year

-1. Interest

a) On Govt. Securities

b) Other Bonds/Debentures

2. Dividends

a) On Shares

b) On Mutual Fund Securities

3. Rents

4. Others(Specify)

TOTAL

Transferred to Earmarked/Endowment Funds

Ry
—

Senior Accounts Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

Schedule Forming Part of INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD ENDED 31-3-2017 ”

(Amount?)
SCHEDULE 16 - INCOME FROM ROYALTY, PLAN NON-PLAN
PUBLICATION etc. '
Current Year ‘Previous Year Current Year ~ Previous Year
" 1) Income from Publication _ - - 31,910 53,165
TOTAL - - 31,910 53,165

= thy

Senior Accounts Officer , 7 Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

- Schedule Forming Part of INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD ENDED 31-3-2017

(Amount )
. SCHEDULE 17- INTEREST EARNED i ' PLAN , NON-PLAN

Current Year Previous Year Current Year Previous Year

1) On Savings Accounts
a) With Scheduled Banks - -

On Loans:

a) Employees/Staff - 286,715 362,803
TOTAL ‘ . - 286,715 362,803

‘Senior Accounts Officer

® oy

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

Schedule Forming Part of INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD ENDED 31-3-2017

(Amount %)
SCHEDULE 18- OTHER INCOME PLAN NON-PLAN
' Current Year Previous Year Current Year Previous Year

a) Contribution of Medical Health Care beneficiaries - - 681,000 637,000
b) Sale of newspaper/Waste paper - - 28,904 32,232
c) Refund of unspent amount from AD(OL) - - 25,000 -
d) Right to information Act - - 27,732 39,349
e) Value of unencashed cheques/written back - - 167,988 6,480
f) Refund of Assistance from APF/UNHRC - - 126,548 -
g) Refund of Assistance from Assam HRC - 350,000 -
h) Refund of Assistance from BSF Hazaribagh - 25,000 -
i) Refund of Assistance from PHRS/JSA - 103,540 -
j)Unspent amount received from NICSI - - 38,505 -
k)Unspent amount received from Raj. Police Academy - 43,424 -
[)Unspent amount received from WBNJU - 55,050 -
m) Sale of obsolete items - - 371,000 -
n) Sale proceeds of Old Laptop - - - 27,169
o) Fees - - - 25,450
p) Refund from Ministry of Urban Development - 5,148,060 -

TOTAL - - 7,191,751 767,680

w

&
/

Senior Accounts Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017
(Amount )

SCHEDULE 19- INCREASE (DECREASE) IN STOCK OF - Current Year Previous Year
FINISHED GOODS & WORKS IN PROGRESS ’ '

a) Closing Stock

-Finished Goods - . o -

-Work-in-progress : - -

~ b) Less: Opening Stock

-Finished Goods o ' . - -

-Work-in-progress o - » -

Net Increase/(Decrease){a-b} - -

e

Senior Accounts Officer =~ | , Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE

ACCOUNTS FOR THE PERIOD ENDED 31-03-2017

(Amount %)

=3

Senior Accounts Officer

Joint Secketary

SCHEDULE 20 - ESTABLISHMENT EXPENSES PLAN NON-PLAN
Current Year Previous Year Current Year Previous Year

a) Salaries (Chairperson & Members) - - 9,526,985 6,645,280
b) Salaries (Officers & Establishment) - - 232,506,978 174,108,894
c) Wages ‘ - - 5,957,068 5,939,967
d) Payment for Professional & Other Services - - 19,823,268 18,226,085
e) Overtime Allowance - - 125,463 131,066
f) Travel Expenses:

i) Foreign Travel - - 11,419,797 6,164,165

ii) Domestic Travel - - 8,694,615 8,537,320
g) Leave Travel concession - - 6,633,217 2,819,539
h) Tuition Fees - - 2,935,233 4,640,337
i) Medical Expenses (6064445+3488536-3642216) - - 5,910,765 7,520,539
j) Leave Salary & Pension Contribution - - 4,763,919 2,798,956
TOTAL PLAN / NON-PLAN - - 308,297,308 237,532,148
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

- NATIONAL HUMAN RiGHTS COMMISSION
SCHEDULE FORMING PART OF INCOME & EXPENDITURE ACCOUNTS

FOR THE PERIOD ENDED 31.3.2017

: (Amount %)
SCHEDULE 21- OTHER ADMINSTRATIVE EXPENSES PLAN NON-PLAN '
Current Year Previous Year Current Year Previous Year
a) Seminar/Conference Charges - - 4,469,527 - 7,297,382 -
b) Assistance to other Organization - - - -
c) Telephone & Fax Expenses - - 2,163,267 2,004,116
d) Newspaper/Periodicals - - 3,596,790 1,250,694
e) Advertisement - - 376,335 295,472
f) Publicity - - 584,846 689,037
d) Postage & Telegram - - 2,605,100 2.412 785
h) Liveries - - 64,290 288,852
i) Stationery - - 5,080,776 4.623,193
) Printing - - 1,427.971 1,509,151
K) Publication - - 1,466,839 2,665,717
) Office Expenses - - 17,561,045 16,587,521
m) Other Misc. Expenses - - - 1,148,515
n) Expenditure for promotion of official lanquaqe - - 1,007,508 971,670
0) Water & electricity. Charges - - 10,649,503 11,718,126
p) Repair & Maintenance i) Building - - 258,925 -
ii) Vehicles - - 436,476 618,941
iif) Machinary & Equipment - - 6,397,208 5,564,868
iv) Furniture & Fixture - - 491,972 316,814
v) Computers - - 771534 828,033
d) Petrol & Lubricants - - 1,461,233 1,427,383
r) Hospitality Expenses - - 717,030 675,599
s) Audit fees - - 376,470 . 245,310
) Legal Expenses U/S 18(2) - - 505.500 177,599
u) Research on Human Rights - - 6,950,558 7,316,008
v) Training - - 9.115,620 5,724,199
w) Other Contributions - 10,568,776 9,946,291
X} CHMS - 1,985,449. - -
Recurring ‘
a) Purchase of Machinery. & Equipments - - - =
b) Purchase of Computers & Peripherals - - 2,310 1,975
.c¢) Purchase of:Furniture & Fixture - - - - -
d) Renovation (Civil/Electrical) . - - - : -
TOTAL PLAN / NON PLAN - 1 985 449 89,107,409 86,305,251

>

Senior Ac’c‘:ﬁt’s Officer

Joint Se@etary




L.

'FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017

(Amount %)

SCHEDULE 22- EXPENDITURE ON GRANTS, SUBSIDIES ETC Current Year Previous Year

a) Grants given to Institutions/Organisations ~ - -

b) Subsidies given to Institutions/Organisations - -

Total - ' -

Note-Name of the Entitites, their Activities along with the amount of Grants/Subsidies are to be disclosed

-t .

Senior Accounts Officer : Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE

FOR THE PERIOD ENDED 01-4-2016 to 31-03-2017

(Amount )

SCHEDULE 23- INTEREST

Current Year

Previous Year

a) On Fixed Loans

p) On Other Loans (including Bank Charges)

c) Others(specify)

Total

/

Senior Accounts Officer

o

Joint Secretary



€L

FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

RECEIPTS AND PAYMENTS FOR THE PERIOD/YEAR ENDED 31.3.2017

Senior Aﬁunts Officer

Joint Secretary

: (Amount )
RECEIPTS Plan Non-Plan PAYMENTS Plan Non-Plan
Current | Previous | Current Previous Current | Previous Current Previous
Year Year Year Year Year Year Year Year
1 _| Opening Balances 1) Expenses
a) | cashin hand - - - 1@ EEStab"Shme“t - - | 289,037,570 | 237,066,294
, xpenses :
(Corresponding to
b) | Bank Balances Schedule 20)
i) In current accounts - _| 31,849,851 | 16,570,242 |P é‘dm'”'Strat“’e -| 1985449 | 88515403 | 87,171,883
Xpenses
.. . _ ] ) . (Corresponding to
i) In deposit accounts Schedule 21)
| | {ii) Saving accounts - - - -
) | Grants Received 11| Payments made against funds for various projects
a) | From Government of India - - 1408,967,000 | 359,400,000
b) | From State Government - - - -
0) From Other Sources } ) } )
(details)
Ill) | Interest Received l|_Expenditure on Fixed Assets & Capital Work-in-progress
a)| Purchase of Fixed
a) | On Bank deposits - - - - Assets (Correspond- - -| 10,595,573 1,576,422
ing to Schedule 21(A)
_ ] b)} . Expenditure of Capital
b) | Loans, Advances etc. 286,715 362,803 \Workin-progress - - - -
Y, Any other receipts IV| Refund of surplus
(give details) money/Loans
See Annexure -] 1,985,449 | 80,581,430 | 49,400,907 See Annexure - - | 60,258,463 | 45,183,366
’ V| Other Payments
(Specify)
See Annexure IV - -| 23,741,742 | 22,886,136
Vi Closing Balance )
a)| Cashin hand - - - -
b)] Bank Balances
i) In current accounts| - -| 49,536,245 | 31,849,851
ii)In deposit accoUntsl - - - -
_ _ , iii) Saving accounts - - - -
TOTAL - | 1,985,449 |521,684,996 | 425,733,952 -1 1,985,449 | 521,684,996 | 425,733,952 |
>¥ QA.NE(L




v.

'FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

Any other receipts (Annexure to R&P Accounts) 01.4.16 to 31.3.17

(Amount?)
ANNEXURE il Plan Non-Pian
Receipts . Current Year Previous Year Current Year Previous Year
a) Contribution of Med.& Health Care beneficiaries - - 681,000 637,000
b) Refund from Ministry of Urban Development - - 5,148,060 -
c¢) Sale of publication - - 31,910 53,165
d) Sale of newspaper/Waster paper - - 28,904 32,232
e) Recovery of Telephone charges - - 25,000 -
- ) Right to information act - - 27,732 39,349
g) Value of unencashed cheques/written back - - 167,988 6,480
f) Refund of Assistance from APF/UNHRC - - 126,548 -
g) Refund of Assistance from Assam HRC - - 350,000 -
h) Refund of Assistance from BSF Hazaribagh - - 25,000 -
i) Refund of Assistance from PHRS/JSA - - 103,540 -
h) Unspent amount received from CPWD/ NICSI - - 3,938,505 166,050
k)Unspent amount received from Raj. Police Academy - - 43,424 -
l)Unspent amount received from WBNJU - - 55,050 -
i) Sale of obsolete items - - 371,000 -
j) Sale proceeds of Old Laptop - - - 27,169
k) Examination Fees - - - 25,450
I) Unspent amount reveived from CCA, Supply - - 175,897 -
Other Receipts '
a) Earnest Money - - - 50,000
b) Security Deposits - - 200,000 1,000
c) Bank Guarantee - - 10,000 -
‘Refund /adjustment of advances '
a) CPWD ’ - o - 196,650
b) NICSI - - 3,900,000 166,050
c) DAVP - - o - T
d) Ministry of External Affairs - - " 7,116,429 1,000,000




G/

Plan Non-Plan
Current Year | Previous Year Current Year Previous Year
e) Other Govt. departments - 1,985,449 175,897 : -
f) Suppliers - - 169,178 89,637
g) Officers & Staff - - 133,600 132,000
h) Others - - 32,748 535,560
Recoveries made through pay bills
a) Income Tax - - 18,385,454 11,803,637
b) Licence Fee - - 505,575 419,064
c) CGEGIS/CGEIS - - 24,900 26,010
d) House Building Advances - - 86,820 424,604
€) Motor Car/Computer Advance - - 600 17,313
f) Scooter/MC Advance - - - 1,600
g) Interest on loans(HBA/MCA/Computer) - - - 212,080 172,161
h) GPF recovered from deputationists - - 5,628,512 5,859,120
i) GPF of NHRC employees - - 26,009,482 22,407,878
J) GSLIS(NHRC employees Gp insurance scheme) - - 140,600 147,060
k) Miscellaneous - - 15,769 20,551
I) NHRC Welfare Association - - - 190,800
m) CPF/EPF recovered from deputationists - - 35,000 60,000
n) Sales Tax - - - -
0) PM National Relief Fund - - - -
p) Pension Tier | Employee's Contribution - - 2,568,887 1,658,859
q) Pension Tier | Commision - - 2,568,887 1,658,859
r) Central Government Health Scheme - - - -
Recoveries of refundable advances
a) Medical Advance - - 14,000 -
b) Scooter/Cycle/Fan advance - - 442 966 433,101
c) Computer advance/Motor Car - - 536,290 668,490
d) HBA - . - 278,198 274,208
TOTAL - 1,985,449 80,581,430 49,400,907

%

Senior Accounts Officer

thy

Joint Secretary




9.

FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF RECEIPT & PAYMENT ACCOUNTS
FOR THE PERIOD ENDED 31.3.17

(Amount <)
SCHEDULE 20 - ESTABLISHMENT EXPENSES PLAN NON-PLAN
4 Current Year Previous Year Current Year Previous Year

a) Salaries (Chairperson & Members) - - 8,954,598 6,645,280

b) Salaries (Officers & Establishment) - - 214,421,521 174,108,894

c) Wages - - 5,490,920 5,939,967

d) Payment for Professional & Other Services - - 19,525,232 17,630,529

e) Overtime Allowance - - 125,463 131,066
f) Travel Expenses:

i) Foreign Travel - - 11,419,797 6,164,165

ii) Domestic Travel - - 8,694,615 8,537,320

g) Leave Travel concession - - 6,633,217 2,819,539

h) Tuition Fees - - 2,935,233 4,640,337

i) Medical Expenses - - 6,073,055 - 7,650,241

j) Leave Salary & Pension Contribution - - 4,763,919 2,798,956

- - 289,037,570 237,066,294

/

Senior Accounts Officer

Joint Secrefary




FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF RECEIPT & PAYMENT ACCOUNTS
FOR THE PERIOD ENDED 31.3.17

(Amount )
SCHEDULE 21- OTHER ADMINISTRATIVE EXPENSES PLAN NON-PLAN
' ‘ Current Year Previous Year Current Year Previous Year

a) Seminar/Conference Charges - - " 4,469,527 7,297,382
b) Assistance to other Org. . - - - -
c) Telephone & Fax Expenses - - 2,101,461 2,017,599
d) Newspaper/Periodicals .- - 3,596,790 1,250,694
€) Advertisement : - - 376,335 295,472
f) Publicity . . - - 584,846 689,037
g) Postage & Telegram ] _ - - 2,577,609 2,323,121
h) Liveries ‘ - - 64,290 288,852
I) Stationery - . - 5,080,776 4,716,925
j) Printing - - 1,427,971 . 1,783,551
k) Publication - - 1,466,839 2,665,717
[) Office Expenses - - 17,582,553 16,997,937
m) Other Misc. Expenses - - 14,408 1,193,837
n)Expenditure for promotion of official language - : - 1,007,508 971,670
o) Water & electricity Charges . : - - 10,667,003 11,767,307
p) Repair & Maintenance i) Building - - 258,925 -
i) Vehicles- ) - - 436,476 618,941
iii) Machinary & Equipment - - 6,397,208 5,564,868
iv) Computer - ' - 771,534 828,033
v) Furniture & Fixture - - 491,972 316,814
q) Petrol & Lubricants ) - - 1,461,233 1,427,383
r) Hospitality Expenses : : - - 710,730 - 675,599
s) Audit fees : - - 131,160 245,310
t) Legal Expenses U/S 18(2) - 5 - - 221,000 . 177,599
u) Research on Human Rights - = - 6,930,543 - 7,316,975
v) Training : - : - 9,115,620 5,792,994
w) Other Contributions : i . - - 10,568,776 9,946,291

x) CHMS ' - 1,985,449 - -

Recurring Expenditure . ) : :

a) Purchase of Machinery & Equipments - . - - » -
b) Purchase of Computer & Other IT Resources ) - : - 2,310 1,975
c) Purchase of furniture & fixtures ) . - - S - . - -
d) Renovation (Civil/Electrical) - - - -
TOTAL : , ] - . 1,985,449 88,515,403 87,171,883

LL

Senior A’cﬁts Officer _ ‘ ' Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF RECEIPT & PAYMENT ACCOUNTS FOR THE PERIOD ENDED 31.3.17

(Amount?)

SCHEDULE 21(A)- PURCHASE OF FIXED ASSETS

PLAN

NON-PLAN

Current Year Previous Year Current Year Previous Year

Capital Expenditure
a) Purchase of Motor Vehicle - - - -
b) Purchase of Machinery & Equments - - 379,812 348,699
c) Purchase of Computer, Servers & Other IT Resources - - 8,856,090 397,328
d) Purchase of Books & Publications - - 1,108,420 531,968
e) Purchase of Furniture & Fixture - - 251,251 298,427
Capital Work In Progress .
a) Construction of Building (Manav Adhikar Building) - - - -

TOTAL - - 10,595,573 1,576,422

S
/

Senior Accounts Officer

M |

Joint Secretary




6.

FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

ANNEXURE TO RECEIPT & PAYMENT ACCOUNTS FOR THE PERIOD 01-04-2016 TO 31.3.2017

{(Amountg)
ANNEXURE Il - LOANS AND ADVANCES PLAN NON-PLAN
1) Other Adjustments (Remittance) Current Year Previous Year Current Year Previous Year
a) Income Tax - - 18,385,454 11,803,537
b) Licence Fee - - 505,575 419,064
c) CGEGIS/CGEIS - - 24,900 26,010
d) House Building Advances - - 86,820 424,604
e) Motor Car/Computer Advance - - " 600 17,313
f) Scooter/MC Advance - - - 1,600
g) Interest on loans(HBA/MCA/Computer) - - 212,080 172,161
h) GPF recovered from deputationists - - 5,628,512 5,859,120
i) GPF of NHRC employees - - 26,009,482 22,407,878
j) GSLIS (NHRC employees Gp insurance scheme) - - 140,600 147,060
k) Miscellaneous . - - 15,769 20,551
I) NHRC Welfare Association - - - 190,800
m) CPF/EPF recovered from deputationists - - 35,000 60,000
0) PM National Relief Fund - - - -
p) Pension Tier | Employee's Contribution - - 2,568,887 1,658,859
g) Pension Tier | Commision’s Contribution - - 2,568,887 1,658,859
r) Central Government Health Scheme - - - oo
2) Other Adjustments
a) Other Govt. Department - - 175,897 166,050
b) NICSI - - 3,900,000
3) Deposits
Earnest Money Released- - - - 150,000
TOTAL - - 60,258,463 45,183,366
3

/

Senior Accounts Officer

S

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

ANNEXURE TO RECEIPT & PAYMENT ACCOUNTS FOR THE PERIOD 01-04-16 TO 31-3-17

» (Amount )
ANNEXURE IV- ADVANCES ETC. PLAN NON-PLAN
Current Year Previous Year Current Year Previous Year

Advances _ |
a) Motrol Car/PC Advance - - 240,000 505,000
b) Motro Cycle/Scooter Advance - - - 348,000
¢) Bicycle/Fan - - 4,500 99,000
d) House Building Advance - - - -
e) Medical Advances - - 185,935 114,415
f) CPWD - - 12,670,542 17,090,105
g) NIC/NICSI - - 4,168,020 1,451,537
h) DAVP - - 673,145 196,090
' i) Ministry of External Affairs - - 2,683,000 © 2,025,000
j) Other Govt. Department - - 1,000,000 541,549
k) Suppliers - - 1,798,368 -
I) Officers & Staff - - 106,912 175,600
m) Others - - 211,320 339,840
TOTAL - - 23,741,742 22,886,136

Y

/

Senior Accounts Officer

th

Joint Secretary
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NATIONAL HUMAN RIGHTS COMMISSION
Assests acquired wholly or substantially out or Government Grants
Register maintained by grantee institution

Name of the Sanctioning Authority : MHA

S. Name of No. & Date of Amount of Brief Whether any Particulars of Value of Purpose | Encumbered | Reasonsif | Disposed Reasons and Amount Remarks
No | grantee sanction sanctioned ] purpose | condition regarding assets actually the Assets | for which or not encumbered ofornot | Authority if any | realised
Institution grant of grant the right of credited or as on utilised for disposal on
(Rupees) ownership of Gavt. acquired 31.3. 2017 - at disposal
in the property present
or other assets
acquired out of the
grant was Incorp-
orated in grant-in-
aid sanction
[ 2] [3] [4] 151 6] [7] 8] [9] [10] (1] [12] [13} 14] [15]
i |NHRC No. 15011/61/ | 44,693,000 c 1) Land 4]
2016-HR- -%,
Il dated %
05.05.2016 a _E
[7]
2 [NHRC [No. 15011/61/ |144074000 | B 2) Building °l £
2016-HR- (2 =
lll dated 8 3
23.06.2016 %’ @ fC_’
3 |NHRC |[No. 15011/61/ |110,100,000 c? 3) Machinery & 3,776,249 G
2016-HR- S Equipment £ ®
Iii dated 8% e 3
30.09.2016 s £ Yes g £
+ [nHRC [No. 1501161/ [110.100,000 | 4)Computer& | 7692972 | § g
2016-HR- a g related items o ]
c c P-4
il dated S32 2
17.02.2017 §, % §
S 5) Motors 3,004,866 %
: o)
S Vehicles 2
?u' 6) Furniture & 54,888,660 L
k7] .
E’ Fixtures
£ 7) Library Books 993,192
il
TOTAL 408,967,000 70,355,939

)
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS
FOR THE PERIOD ENDED 31.3.2017

SCHEDULE 24: SIGNIFICANT ACCOUNTING POLICIES AND NOTES TO THE ACCOUNTS

SIGNIFICANT ACCOUNTING POLICIES
ACCOUNTING CONVENTION

The Financial Statements are prepared on the basis of historical cost convention on accrual method
of accounting.

INVENTORY VALUATION
Stores and spares (including machinery spares ) are valued-at cost
FIXED ASSETS

Fixed Assets are stated at cost of acquisition and inward freight, duties and taxes and incidental
and direct expenses incurred on acquisitions less accumulated depreciation & sale consideration
under W.D.V. method of Income Tax Act. 1961.

DEPRECIATION

The depreciation have been charged using diminishing value method as per the Income Tax
Act,1961.

GOVERNMENT GRANTS/SUBSIDIES |

Government grants capitalized during the year has been reduced from the grants in income &
expenditure statement

RETIREMENT BENEFIT

All retirement benefits are borne by the Govt. of India accordingly no provision has been made.

= W
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE PERIOD ENDED 31.3.2017

SCHEDULE 25 : NOTES ON ACCOUNTS FORMING PART OF THE ACCOUNTS

1 FIXED ASSETS
During the year the following additions made in Fixed Assets : -

Sl. Particulars Additions up Additions After Total
No. to 180 Days. 180 Days.
1 | Machinery & Equipments 81,826 297,986 379,812
2 | Computer & Related Items 112,700 8,743,390 8,856,090
3 | Motor Vehicles - - -
4 | Furniture & Fixtures 78,232 173,019 251,251
5 |Library Books 16,580 1,091,840 1,108,420
Total 289,338 10,306,235 10,595,573

2 CURRENT ASSETS, LOANS AND ADVANCES
In the opinion of the Management, the current assets, loans and advances have a value on realization
in the ordinary course of business, equal at least to the aggregate amount shown in the Balance sheet.

Loan & advances paid up to financial year ending 2016-2017 to various Govt. Department, staff
& Others of Rs.1,327.25 Lakhs are adjustable against expenses and under settlement by concern
department.

During the year, the commission has withdrawn the cost of land pertains to construction of building
(Manav Adhikar Bhawan) i.e. Rs. 51,48,060/- from the fixed assets as it has been refunded by the
Ministry of Urban Development.

TAXATION

In view of there being non taxable income under Income Tax Act 1961, no provision for Income tax
has been considered.

Corresponding figures for the previous year have been regrouped/rearranged, wherever necessary.

Schedule 1 to 23 are annexed to and form an integral part of the balance sheet as at 31.03.2017
and the Income and Expenditure Account for the year ended on that date.

Contingent Liabilities: NHRC has a future obligation to pay the sanctioned amount for various
research & training programmes, subject to fulfillment of certain terms & conditions. Therefore, it
has been treated as contingent liability against which liability may arise to pay in future. Following
are the respective programmes:

1 Research on Human Rights 6,804,400
2 Training 5,719,083

3 12,523,483 Q
/ '
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7. EFFECT OF ACCRUAL ACCOUNTING POLICY

During Financial year 2016-2017 the NHRC have Prepared accounts on accrual basis and the

effect of accrual :-

Sl . Balance as _ Net Increase | Balance as
No. Particulars per c?sh Increase Decrease | Decrease ‘per Acs:rual
basis Basis

1 Professional & Others 19,525,232 1,055,278 757,242 298,036 19,823,268
2 Medical Expenses 6,073,055 - 8,610 - (8,610) | - 6,064,445
3 Office expenses 17,582,553 1,884 23,392 (21,508) | 17,561,045
4 Postage & Telegram 2,577,609 117,155 89,664 27,491 2,605,100
5 Telephone & Fax Exp. 2,101,461 90,113 28,307 .61,806 2,163,267
6 Water & Electricity Charges ' 10,667,003 64,687 82,187 (17,500) 10,649,503
7 Other Misc. Expenses 14,408 - 14,408 (14,408) -
8 Research on Human Rights 6,930,543 199,854 179,839 20,015 6,950,558
9 | Hospitality Expenses 710,730 6,300 - 6,300 717,030
10 | Legal Expenses 221,000 284,500 284,500 505,500
11 | Office & Establishment 214,421,521 18,085,457 - 18,085,457 232,506,978
12 | Chairman & Member Expenses 8,954,598 572,387 - 672,387 | - . 9,526,985
13 | Wages 5,490,920 466,148 - 466,148 5,957,068
14 | Audit Fees 131,160 245,310 - 245,310 376,470

Total 295,401,793 | 21,189,073 | 1,183,649 20,005,424 | 315,407,217

8. Current Assets
Bank Balance 49,536,245 - - - 49,536,245
9. Current Libilities & Provisions ' '

Expenses Payable - 21,189,073 1,183,649 | 20,005,424 20,005,424

&
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Separate Audit Report of the Comptroller-& Auditor Genefal of India on the
Accounts of National Human Rights Commission, New Delhi

for the year ended 31 March 2017

We have audited the attached Balance Sheet of National Human Rights Commission (NHRC) New
Delhi as at 31 March 2017. Income & Expenditure Account and Receipts & Payments Account for the
year ended on that date under Section 19(2) of the Comptroller and Auditor General’s (Duties, Powers
& Conditions of Service) Act. 1971 read with Section 34(2) of the Protection of Human Rights Act 1993.
These financial statements are the responsibility of the management of NHRC. Our responsibility is
to express an opinion on these financial statements based on our audit.

2. This Separate Audit Report contains the comments of the Comptroller and Auditor General of
' India (CAG) on the accounting treatment only with regard to classification, conformity with the best
-accounting practices, accounting standards and disclosure norms, etc. Audit observation on financial
transactions with regard to compliance with the Law, Rules & Regulations (Propriety and Regularity)
and efficiency-cum-performance aspects, etc. if any, are reported through Inspection Reports/CAG’s
Audit Reports separately.

3. We have conducted our audit in accordance with auditing standards generally-accepted in India.
These standards require that we plan and perform the audit to obtain reasonable assurance about
whether the financial statements are free from material misstatements. An audit includes examin-
ing, on a test basis, evidences supporting the amounts and disclosures in the financial statements.
An audit also includes assessing the accounting principles used and significant estimates made by
management as well as evaluating the overall presentation of financial statements. We belleve that
our audit provides a reasonable basis for our opinion.

4. Based on our audit, we report that:

i. We have obtained all the information and explanations, which to the best of our knowledge and
belief were necessary for the purpose of our audit.

ii.  The Balance Sheet, Income & Expenditure/Receipts and Payments Account dealt with by this
report have been drawn up in the uniform format of accounts approved by the Ministry of
Finance.

iii.  Inouropinion, proper books of accounts have been maintained by NHRC in so far as it appears
from our examination of such books.

iv.  We further report that: . .
A. Balance Sheet
A.l Liabilities:
A.1.1  Current Liabilities and Provisions (Schedule-7)-Rs. 219.06 lakh

A.1.1.1 Unspent balance amounting to Rs. 488.19 lakh for the year 2016-17 was not shown as refund-
able to the Ministry. This resulted in understatement of “Current Liabilities (amount refundable to Ministry)’
and overstatement of 'Excess of Income Over Expenditure' by the like amount. Similar observation was
raised in the earlier report but no action has been taken by the department.
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- A.2 Assets:
A.2.1 Fixed Assets (Schedule-8): Rs. 4069.79 lakh

A.2.1.1 NHRC incurred an expenditure of Rs. 4450.34 lakh for construction of its office building. The
building was inaugurated in September 2013 and made operational. Out of the above, NHRC had
capitalized Rs. 1084.11 lakh and shown Rs. 3366.23 lakh as 'Work in progress' instead of 'Fixed Assets',
on which no depreciation was charged.

This has not only understated the cost of Building shown in the annual accounts but non charging of
depreciation resulted in understatement of expenditure and overstatement of fixed assets by Rs. 912.25
lakh'.

A.2.2  Current Assets, Loans, Advances, etc. (Schedule-11A) Rs. 495,36 Lakh

A.2.1.2 NHRC gave advance payment of CPWD for various revenue works amountingto Rs. 81.151akh
- and depicted it in its accounts as Outstanding Advances as of March 2017. Audit noted that CPWD on 28
& 30 April 2016 had submitted utilization certificate for expenditure amounting to Rs. 44.16 lakh. Therefore,
instead or Rs. 81.15 lakh, NHRC should have booked Rs. 36.99 lakh as Outstanding Advances and Rs.
44.16 lakh as Expenditure resulting in overstatement of Outstanding Advances and understatement of
Expenditure by Rs. 44.16 lakh. :

A.2.2.2 NHRC paid Rs. 106.82 lakh to various organizations as annual subscription fee and booked
it as expenditure. Audit noted that since the amount of Rs. 30.15 lakh was paid for period beyond the
financial year 2016-17, it should have been booked under the head Current Assets Prepaid Expenses).
This resulted in overstatement of Expenditure and understatement of Current Assets (Prepaid Expenses)
by Rs. 30.15 lakh.

A.2.2.3 As per the Bank Reconciliation Statement cheques amounting to Rs. 4.40 lakh issued during
December 2015 to December 2016 but not presented for encasement till 31 March 2017 were not written
not written back. This resulted understatement of Liabilities (Sundry Creditors) as well as current assets
(Bank balances) by the like amount.

B. Grants-in-Aid:

During 2016-17, NHRC received grant of Rs. 4089.67 lakh from the Ministry of Home Affairs. It had
internal receipts of Rs. 128.43 lakh and unspent balance of Rs. 314.33 lakh of the previous year. Out
of total funds of Rs. 4532.43 lakh, it utilized a sum of Rs. 4044.24 lakh leaving an unutilized balance of
Rs. 488.19 lakh. :

v) Subject to our observations in the preceding paragraphs, we report that the Balance Sheet, Income
& Expenditure Account and Receipts & Payments Account dealt with by this report are in agreement
with the books of accounts.

ii) In our opinion and to the best of our information and according to the explanations given to us, the
said financial statements subject to the significant matters stated above and other matters mentioned -
in Annexure to this Audit Report give a true and fair view in conformity with. accountlng principles
generally accepted in India; : R

'Depreciation for the year 2014-15, 2015-16 and 2016-17 as per diminishing value method at the rate of 10% of the cost of
the building as per the income tax rules. (Rs. 3366.23 - Rs. 336.62 = Rs. 3029.61, Rs. 3029.61 - Rs. 302.96 = Rs. 2726.65;
Rs. 272.67 = Rs. 2453.98)
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a) Insofaras it relates to the Balance Sheet, of the state of affairs of the National Human Rights
Commission as at 31 March 2017; and

b) Inso far as it relates to Income and Expenditure Account of the Deficit for the year ended on
that date.

For and on behalf of C & AG of India

Place: New Delhi Director General of Audit
Date: 18.01.2018 Central Expenditure
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Annexure
Adequacy of internal audit‘system

internal audit has been conducted by the Internal Audit Wing of MHA for the years 2013-14 to
2016-17 in September 2017.

Adequacy of internal control system

»  Advances amounting to Rs. 12.61 crore pertaining to the period 2002-03 to 2016-17 paid to the -
various organisations like CPWD, NIC, NICSI, Ministry of External Affairs’ and other govern-
ment departments, suppliers, officers and staff of the Commission, etc. were lying unadjusted
as of 31.03.2017.

> During 2015-16, a sum of Rs. 11.94 lakh was paid to the “former members” of NHRC (other
than Judges of the Supreme Court) on account of payment for orderly and telephone expenses
without the approval of Ministry of Home Affairs (details in Table-A) This observation has been
raised in the previous report. but no action has been taken so far.

» NHRC did not finalise the Recrmtment Rules (RRs) for the posts of Deputy Registrar,
Accountant and Upper Divisional Clerk (UDC), however. promotion ‘was effected /
individuals’ were absorbed in these posts. In the case of Personal Assistants (PAs), although the
notified RRs did not have provision for absorption, absorption of 09 PAs was done against
direct recruitment quota. Absorptions were also done in several grades against temporary posts.
This observation has been raised in the previous report but no action has been taken so far.

» 22 paras of external audit for the period from 2009-10 to 2015-16 were outstanding as of March
2017.

»  Physical verification of fixed assets & inventories was not. conducted regularly. -

> The registers of fixed asset, stock library books etc were not closed at the year end and not
verified by the competent authorlty Also old registers in worn out condition may be replaced
with new ones.

In view of above, internal control system in NHRC needs to be strengthe‘ﬁed. -
System of physical verification of fixed assets
> Phyéieal verification of fixed assets has been conducted only up to 31.03.2013.
System of physical verification of inventory
>  Physical verification of Library Books had been conducted bnly upto 2015-16.
>  Physical veriﬁcatiOn of stationary and consumables has been conducted upto 2015-16.
Regularity in payment of statutory dues

>  No payments over six months in respect of statutory dues were outstanding as on 31.03.2017.



Annexure-A

Details of payments made to former members of NHRC (other than Judges of the Supreme Court) for
the period 01.04.2015 to 31.03.2016:

S.No. Name (Sh.) Bill No. Bill Date Amount paid (in Rs)

1. | R.S. Kalha 32 13/04/2015 14000
2. Justice V. S. Malimath 32 13/04/2015 ' 14000
3. Sudarshan Aggarwal 64 15/04/2015 16154
4, Justice B. C. Patel 92 20/04/2015 15576
5. | R.S. Kalha 206 05/05/2015 14730
6. Justice'V S Malimath 249 14/05/2015 14000
7. Sudarshan Aggarwal ’ 257 15/05/2015 : . 16260
8. Justice B. C. Patel 334 21/05/2015 15402
9. R. S. Kalha 385 01/06/2015 14000
10. Justice V S Malimath 573 01/07/2015 . 15181
11. Sudarshan Aggarwal 574 01/07/2015 15724
12. Satyabrata Pal 575 01/07/2015 , 44400
13. R. S. Kalha 666 17/07/2015 1597
14, B. C. Patel 667 17/07/2015 17174
15. P. C. Sharma 673 17/07/2015 42000
16. Sudarshan Aggarwal 1501 24/11/2015 48651
17. - | Justice V. S. Malimath 1501 24/11/2015 46812
18. P. C. Sharma 1501 24/11/2015 . 4000
19, R. S. Kalha ' 1501 24/11/2015 74000
20. Justice B. C. Patel 1501 24/11/2015 : ' 45267
21. Satyabrata Pal 1501 24/11/2015 29600
22. Justice V. S. Malimath 1541 01/12/2015 29822
23. R. S. Kalha 1541 01/12/2015 14000
24, P. C. Sharma 1541 01/12/2015 87200
25, Justice B. C. Patel 1579 07/12/2015 .- 29434
26. Satyabrata Pal 1579 07/12/2015 58400
27. B. C. Patel 1616 11/12/2015 15578
28. Sudharshan Aggarwal 1624 14/12/2015 47283
29. Sudharshan Aggarwal 1816 15/01/2016 14000
30. Justice B. C. Patel 1866 20/01/2016 ' 17088
31. Sudharshan Aggarwal ' 1899 27/01/2016 2331
32. Satyabrata Pal 2073 16/02/2016 30400
33. R. S. Kalha - 2074 16/02/2016 o 28800
34. Sudharshan Aggarwal 2129 24/02/2016 16061
35. R. S. Kalha 2206 02/03/2016 15600
36. Virendra Dayal 2238 08/03/2016 177600
37. P. C. Sharma 2251 10/03/2016 45200
38. Satyabrata Pal 2265 11/03/2016 14564
39. Sudharshan Aggarwal 2278 15/03/2016 : 16498
40. B. C. Patel 2388 29/03/2016 15450
Total 1193837
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Annexure

(to D.O. letter no. AMG-I11/4-98/SAR/NHRC/2017-18/1797 dated 18.1.2018)

1

NHRC gave advance payment to CPWD for various capital works amounting to Rs..255.68 lakh
as of March 2017. The entire amount was booked under the head outstanding advance whereas it
should have been booked under Capital Work under Progress' and overstatement of 'Outstanding
Advances' by Rs. 255.68 lakh. (Details in Annex A)

2. NHRC purchased two Samsung Galaxy J1 Ace mobile phone hadset and booked the entire amount
Rs. 0.11 lakh under the head Officer Expenses whereas it should have been booked under the head
Fixed Assets. This resulted in understatement of the Fixed Assets and overstatement of Expenditure
by the like amount.

3. ‘As per the 'format of accounts' issued by Ministry of Finance, the cash balances in hand (including
cheques/drafts and imprest) is required to be shown under Schedule-11 (Current Assets). Audit
noted that an amount of Rs. 0.42 lakh remained undisbursed/unutilized as of 31.03.2016. This
amount remained unspent on account. As the expenditure was booked without considering the
unspent amounts. the expenditure was overstated by Rs. 0.42 lakh. Similarly, the current assets
was understated by the like amount. This has been raised in the previous report as well but no
action has been taken. '

Similarly, during the year 2016-17 an amount or Rs. 0.05 lakh remained undisbursed/unutilized
as of 31.03.2017. This amount remained unspent on account of cash payments for which the
expenditure was booked for the entire amount. As the expenditure was booked without considering
the unspent amounts, the expenditure was overstated by Rs. 0.05 lakh. Similarly, the current assets
was understated by the like amount. |
Annexure-A
S. ' Cheque - Amount
Purpose Order Date .

No. P S No. Date (inRs.)
1. | Misc electrical work 09.09.2014 498818 02.12.2014 * | 2804865
2. | DG set with accessories 31.03.2015 876724 | 31.03.2015 | 7523684

- 3. | Renovation Work | 876831 31.03.2015 | 336700

4. |Renovation work of 1st Floor, 21.03.2016 882408 28.03.2016 | 885780
library, courtyard and conference -
hall 882407 28.03.2016 9845000

5. | Renovation of library, conference | 22032017 45539 | 27.03.2017 " | 1785083
room, corridor etc. e S

6. | Various repair/maintenance/ 31.03.2017 45804 31.03.2017 | 2387450
renovation work. S

7. Total | 25568562
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UTILISATION CERTIFICATE

(for the financial year 1.4.2016 to 31.3.2017)

. Title of the Project/Scheme

Name of the Organisation
Principal Investigator

Ministry of Home Affairs letter no'.
& date of sanctioning the Project

Amount brought forward from the
previous financial year quoting
MHA letter No. & date on which the
authority to carry forward the said
amount was given. .

. Amount received from Ministry of

Home Affairs, during the financial
year (please give No. & date of
sanctions showing the amount paid)

Total amount that was available
for expenditure (including
commitment) incurred during the
financial year (S.No.5+6)

Actual expenditure (Excluding
commitments) incurred during

the financial year.

Unspent balance refunded if
any (Please give details of
cheque No. etc.)

10. Balance amou'nt available at the

end of the financial year.

11. Amount allowed to be carried

forward to the next financial year
vide letter No. and date -

NATIONAL HUMAN RIGHTS COMMISSION
National Human Rights Commission

Protection of Human Rights Act. 1993
- Dated 8 Jan' 1994

T 314.33 Lakhs

No.15011/61/2016-HR-IIl dtd 05.05.16- % 44693000
No.15011/61/2016-HR-IIl dtd 23.06.16- T 144074000
No.15011/61/2016-HR-~IIl dtd 30.09.16-% 110100000
No.15011/61/2016-HR-lll dtd 17.02.17-% 110100000
Total 3408967000

4404 Lakhs

4044.24 Lakhs
Nil

495.36 Lakhs

488.19 Lakhs

Certified that the expenditure of Rs. 40,44,24,333/- (Rupees Forty crore forty four lakh twenty four thousand
three hundred thirty three only) mentioned against column 8 was actually incurred on the Project/Scheme for the
purpdse for which it was sanctioned and balance amount of Rs.4,95,36,245/- is available on 31.3.2017 as per cash
book.

e

Senior Accounts Officer

ACCEPTED AND COUNTERSIGNED

Bz

Joint Secretary Secretary General
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